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(b) if so, whether Government will
enquire into the matter and take necessary
steps in this regard ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
NARENDRA SINGH MAHIDA) ; (a) to
(c) . The Engineering Establishment (INS
SHIVAJI) celebrated its Silver Jubilee on
5.2.70. The programme included technical
conferences etc. The garlanding of the statue
of SHIVAJI was not included therein. How-
ever, attractive busts of SHIVAJI were
cast and were available as a memento on the
occasion, which would show that the
memory of the National Hero was suitably
commemorated. The statue of SHIVAIJI
occupies a pride of place in the establish-
ment and it is regularly garlanded by the
Commanding Officer on SHIVAJI Jayanti
Day. The question of an enquiry does
not arise a8 Government are aware that the
National Hero is held in bigh esteem by the
Armed Forces.

Recommendations inade by the Com-
mittee on Untouchability Regard-
ing Recruitment in Armed Forces

3373. SHRI P. R. THAKUR : Wil
the Minister of DEFENCE be pleased to
refer 1o the reply givento Unstarred Ques-
tion No. 10440 on the 20th May, 1970 re-
garding recruitment in Armed Forces and

state :

(a) whether any decision has since
been taken in the matter ;

(b) if so, the details thereof ; and

(¢) if mot, the reasons for long delay
on such a vital issue ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) 1 (a) to (c). The
recommendations of the Committee on
Untouchability, Economic and Educational
Development of the Scheduled Castes are
still under consideration, and the final
decisions are expected to be taken shortly.
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

AMARNATH PILGRIMAGE MISHAP

SHRI D.N. PATODIA (Jalore) :
Sir, I call the attention of the Minister
of Home Affairs to the following matter
of urgent public importance and 1 request
that he may make a statement thercon : —

“The Amarnath Pilgrimage mishap
resulting in the death of a large
number of persons.”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
ELECTRONICS AND SCIENTIFIC AND
INDUSTRIAL RESEARCH (SHRI K. C.
PANT) : Sir, according to information
furnished by the Jammu and Kashmir
Government about 6,000 pilgrims began
the Amarpath yatra in good weather on
15th  August from Chandanwari. They
were accompanied by more than 3,000
porters, including attendants of pack-ponies.
There was continuous rain on tbat day
resulting in a sudden fall of temperature.
By that time the party has reached a
height of 11,000 ft. between Chandanwari
and Sheshnag. Due to the rain the pack-
ponies slowed down and were separated
from the main party of pilgrims, Arrange-
ments for looking after the pilgrims had
been made by the State Governments
in route, and also at Sheshnag. There was
a medical team at Sheshnag and mobile
team with the party. Fuel was issued free
at Sheshnag to keep the pilgrims warm and
all possible medical attention was given to
those in distress. It is a matter of regret,
however, that 18 persons including two
porters died due to exposure to the cold,
Tho majority of the dead persons were
old women.

On 16th morning, the weather was
still threatening. The Yatra Manager, an
Assistant Commissioner of the State
Government, who accompanied the party,

decided to return with the party. Some
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sadhus and young men, however, continued
the yatra. The rest of the party returned to
Chandanwari.

10 out of 16 pilgrims who died have
been identified. Photographs have been
taken of all the dead bodies. The bodies
were cremated under Government arrange-
ments.

The State Government have appointed
a committee under the chairmanship of Shri
.M. N. Kaul, Revenue Minister, to go into
the adequacy of the arrangements during
the yatra and recommend measures of a
permanent nature for the improvement of
the facilities.

SHR1 D. N. PATODIA : Sir, this
incident coming in the wake of the Alak-
panda tragedy a few days back is only
symptomatic of the typical neglect
and indifference with which all places of
pilgrimage have been treated in this country.
Amarnath is not a new place. For hundreds
of year, every year from all over the coun
try thousands of pilgrims have been visiting
this place. Apart from its importance as
a place of pilgrimage, it is an important
tourist centre Many of us, possibly inclu-
ding you, had the occassion of visiting this
place of enchanting beauty. If it had been
properly developed, we could earn crores
of rupees in foreigh exchange by attracting
foreign tourists. Yet, even the elementary
facilities that arc needed to be given to
the pilgrims and tourists are not available
at this place. There is no system of
regular weather forecast in the area, Not to
talk of scientific regular weather forecasts,
in this pacticular case even the so-called
police wireless stations did not function
properly and failed to give any forecast
with regard to the weather conditions.

From the Minister’s statement, you
will find that on the moming of 15th
August, many pilgrims started leaving
Chandanwari for Sheshnag from 6 AM
till 12 o’clock. They left in many batches
not all of them at once. In spite of that,
the so-called police wireless stations failed
to convey to Chandanwari the bad weather
conditions and prevent further movement
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of pilgrims. That was one principal reason
why pilgrims continued their march only
to die later on.

Not to speak of pre-independence days,
even after 23 years of independence, is this
so-called era of development, there are no
proper road conditions to connect Pahal-
gam with this important place of Amarnath
and the primitive system of transportation
continues, possibly in a worse form.
Every year there is a regular publicity by
the Government of Jammu and Kashmir
inviting tourists from all over the country
to visit this place, but the facilities pro-
vided by the Government of Jammu and
Kashmir are miserable. At an important
place like Sheshnag, where thousands of
pilgrims  visit every day, you will be
surprised that there is areangement for
only 100 persons to spend the night in
tents. The rest have to spend their nights in
open ficlds ; they have no shelter, You
will be surprised to know that when an
emergency arose thare was no medicine
available, no water, no other facilities and
people died in shivering conditions, I do
not know who is going to be held res-
ponsible for this. With regards to com-
munications, rather the lack af them, it is
strange that even four days after the
occurrence the dependents of these people
have not beea told about the whereabouts
and safety of the people involved. 1 have
spoken to people who have come back
after tragic incident and they have not
been extended even the courtesy of coopera-
tion either by the State Governmeant or
their officers, When the people go to meet
the State Government officers in Srinagar
they find them busy at the club with
dinner and drinks, This is the type of
attitude adopted by the State Government
officials, especially (he tourists officials.
They limit their activities, to collecting
money by selling tickets. They think their
job is over with that, This is the situation
prevailing in that area. In view of this
prevailing situation and the factors res-
ponsible for this tragic incideat, as has
been narrated by me, it would not be very
much wrong to say that this tragic inci-
dent would not have occurred if sufficient
precautionary measures had been taken.
This incident cannot be dismissed by
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expressing sympathy and condolence to
the * members of the bercaved family.
Something very drastic has to be done to
provent the recurrence of such incidents
in future. 1 would like to know what
the Government propose to do in providing
basic facilities and provisions that are
needed for such an important place like
Amarnath so that in future there is no
possiblity of the recurrence of such inci-
dents. I would also like to know how
the Jammu and Kashmir Government have
explained with regard to their various
failures in the matter of communication,
providing facilities of water, medicine and
living arrangements in  Seshnag. Then,
in spite of the weather conditions boing
foul and bad right from the 15th moming,
the pilgrims at Chandanwari were informed
about it till midnight when they were
ordered to return when they were
confronted with very bad weather resulting
in their death. Lastly, in what respect do
the Government propose to develop it as
an important tourists centre so that we can
attract thousands of tourists from the
world over ?

SHRI K. C. PANT : The first point
is, I would like to repeat it, that the jour-
ney began in good weather. My hon,
friend said that the journey began in bad
weather. According to our information,
they began the Amarnath yatra in good
weather on the 15th of August from
Chandanwari.

SHRI D. N. PATODIA : The journey
started from Chandanwari in bad weather
right from the morning. He is contradict-
ing his own statament,

SHRI K. C. PANT : I am reading from
the same statement. The Amarpath yatra
began in good weather on the 15th of
August from Chandanwari. The second
point is about expressiog sympathy. I think
regardless of arrangements etc, It is humaa
tragedy for which we owe it to the persons
who died to express sympathy. I think there
should be no objection to that, On the ques-
tion of the details of the ar that
have been made, I have already explained
in my statement what arrangements have
been made. 1 went to refer to some of them
lpln. Arrangements for looking after the
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pilgrims have been made by the State
Government in route and also at Sheshnag.
There was a medical team at Sheshnag and
another mobile team with the party. I bave
checked up about the mobile team. I have
just now got information that 20 doctors
accompanied the party along with oxygen,
Fuel was issued free at Sheshnag to keep the
pilgrims warm, All possible medical atten-
tion was given to those in distress, Accord-
ing to the information with me, the Yatra
Manager was an assistant Commissionor of
the State Government, who accompanied the

party.,

Then, my hon. friend raised the ques-
tion about the wireless facilities. The State
Government have informed us that they
have facilities of wireless communication
along the route,

SHRI D. N. PATODIA : They do not
work, .

SHRI K. C. PANT : I am not very
sure whether the warning was given or at
what time the warning was received. 1 had
to cheek up on that point. I have not been
able to get precise information about how
the wireless communication system function-
ed and I cannot give a categorical reply
about that, But as one coming from the
hills 1 can say that there are some disrup-
tions in the hills as a result of the raias.
However, 1 can check up oo that point
because I do not have any information
about the functioning of the wireless system
except that there were wireless stations on
the way.

As to what will be done, 1 have already
stated that the State Government have
constituted a committee uader the chairman-
ship of Shri M. N. Kaul, Revenue Minister,
to go into the adequacy of the arrangements
duriog the yatra and to recommend measu-
res of a permanent pature for the improve-
m nt of facilities.

1 cannot say whether relations have or
have not been informed. I-presume that
about those who have been identified infor-
mation must have been sent. 1 hope, my
my hon. friend and others who are affected
by this tragedy will fnform us and we shall
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be very glad to do apything that we can to
help.

SHRI D. N. PATODIA : Sir, permit
me to point out the contradiction” in the
Minister’s statement. I shall read out from
the fourth line. It says : —

“There was continuous rain on that
day"—that is, on the 15th August—

‘‘resulting in a sudden fall of tempera-
ture.” This is ample proof to suggest that
the Government of Jammu and Kashmir and
its officers were aware right from the morn-
ing that there was continuous rain and the
weatber condition was not favourable, It is
a fact that the weather was bad and the
people were not informed. It is a fact that
facilities like medical services and
beds were not available and people had to
lie down in tents, At Sheshnag there was
space only for 100 people. The Miuister has
not taken care to reply to any of these
points. I want to know what specific reply
the Jammu and Kashmir Government has
given with regard to these failures. Why
does he not reply to that ? . What about this
contradiction ? He says that the weatber
was all right but he has admritted that the
weather condition was bad.

SHRI K. C. PANT :
facts before him, He is reading from my
statement. 1f he reads two lines above what
he has read out from my statement
(Interruption)

I have put all the

SHRI D, N, PATODIA : You contra-
dict yourself in the statement, On the one
hand, you say that the weather condition
was bad and, on the other, you say that
they were not bad,

~ SHR1 K.C PANT : My hon. friend is
getting very angry. I bope, be listens, He
will not be so angry if he listens.

SHRI D. N. PATODIA :
dying and they do not take care.

People are

SHRI K. C, PANT : He docs not want
to listen ; he wants to be angry. 1 say that,
according to the information with me, the
journey begen in good weather, Jt also says
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tbat it rained further on, He is reading from”
my own statement, I bave not said anything
apart from that,

SHRI D, N. PATODIA : That is the
point. You contradict yourself. You give
a wrong statement.

SHRI HEM BARUA (Mangaldai) : We
are extremely sorry for the death of 18 per-
sons, according to the Minister’s statement, .
in this calamity. ’

The Minister bas just now read out a
statement but the statement is very different
from the actual position. I have gone
through the sentence previous to the one
pointed out by Shri Patodia. There he
says i—

6,000 pilgrims began the Amarngth
yatra in good weather on 15th August
from Chandanwari, They were
accompanied by more than 3,000 por-
ters, including attendants of pack-
ponies, There was continuous rain
on that day resulting in a sudden fail
of temperature.”

From this we understand that there was
continuous rain resulting in a sudden fall of
temperature on the 15th August when the
yatra took place, It has been alleged that
no arrangement was made for these pilgrims,
There were no policemen en route to Amar-
pnath, There was no medical facility., Even
there was no dry wood for these people and
they were shivering to death on this particu-
lar occasion. The State Government has fail-
ed miserably.

May I know whether Government is
going to inquire into the failure of the State
Goveroment and take measures or is Govern-
ment going to be satisfied with the appoint-
ment of an inquiry committee by the State
Government which has been announced in
order to inquire ioto the inadequacy of
facilities ? Did facilities exist at all ? That
is my doubt, The very fact that a com-
mittee bas been appointed to inquire inio
the inadequacy of-facilities shows that the
facilitics were inadequate. Whether the
facilities exjsted or not is a different in‘ttsr
altogether, That there was an inadequacy
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.of facilities has been admitted by the
..GQovernment in the last sentence of the state-
_ment, L

May I know from the Goverament
whether they are going to make foolproof
arrangements so far as pilgrims to Amar-
nath or pilgrims to any other place of pil-
grimage in this country are concerned or
not, or they want to leave them to their own
destiny or to the merciés and whims of
nature as they left these pilgrims to Amar-
nath to the mercies and whims of nature ?

SHRI K. C. PANT : In regard to the
police arrangements, this is my information,
as sent by.the State Goverament, that medi-
cal-cum-police camps on the route have been
set up at the following places, namely,
Chandanwari, Pissu Ghati, Zojipal, Shesh-

nag, Mahagunas, Panjtarni and Holy Cave...

SHRI HEM BARUA These have
come after the tragedy took place,

SHRI K, C. PANT ;: This is the in-
formation with me, As regards the com-
mittee, the State Government has appointed
a committee with the Minister as its Chair-
man and that is going into all these matters,
I think, we should await the findings of the
committee. The State Governmeat (Lem-

- selves are aoxious to do all they can to
make permanent arrangements so that the
arrangements are adequate,

SHRI HEM BARUA : It has been
reported that the things were selling at
exorbitant - prices at the spot because the
Government did not make any arrange-
ments.

SHRI CHENGALRAYA  NAIDU
(Chittoor) :  The Government has no value
for human life except the life of Ministers ..

AN HON. MEMBER : The Ministry,

SHRI CHENGALRAYA NAIDU
These pilgrims were not only exposed to
nature but they were exposed to the whims
and fancies of this Government and the
Government of Jammu and Kashmir, When
the pilgrimage started, it was raining conti-
nuously, The authorities there should  not
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have atlowed these people to continue the
journey on that day. Instead of asking them
not to proceed, they allowed them
to procced and they did not make any
arrangements on the way, nor at the next
stop, that is, at Sheshnag, When the people
reached there, their luggage had not come.
Due to their luggage not being there, they
were not having enough clothings #o cover
themselves and there were not enough sheds
provided there. The private people who were
running canteens and sheds were charging
exorbitant rates. These pilgrims who were
without money could pot afford to pay for
the sheds and get some shelter.

Sir, when the Government organises
these pilgrimages, it is the duty of the
Government to arrange sheds and fix the
rates and, when anybody charges exorbitant
rate, it is the duty of this Government or
the Government of Jammu and Kashmir to
punish them and see that they do not charge
exorbitant rates. Instead of this, the Govern-
ment of Jammu and Kashmir have allowed
them to charge exorbitant rates. A npumber
of people have died due to exposure. The
figure given by the Government is not
correct. The Minister has not given the
correct figure, He has given the figure as
given to him by the Jammu and Kashmir
Government. This has happened on the
border area, Does’nt he have his own source
to get his information ? He should bave
sent some officer from here to get the correct
information. He has not cared to get his
own information. Why should be only rely
on the information given by the Jammu and
Kashmir Government ? This shows the way
the Government is functioning. The figure
given by the Government is not correct, As
mentioned by a merchant from Amritsar,

- it has been said that he saw 80 dead bodies

at Sheshnag, near a medical centre. Many
people more have died on the way. The
Minister has not given the corrcct infor-
mation, | want the Minister to verify. it
and send some officer from here to get:the
correct figure,

Again, 1 want to know from the Govern-
ment whether they are going to bave perma-
nent arrangement, construct permanent sheds
and construct jeepable roads and thepn allow
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pilgrims to go there. The Government can
pot play with the lives of the people.

SHRI K. C. PANT ; The first point
raised by my' hon. friend is about allowing
these pilgrims to proceed. The Asst,
Commissioner of the State Government was
the Yatra Manager, He presumably knows
the conditions there, He presumably takes
the pilgrims party to Amarpath and he can
be ordinarily trusted to take decisions on the
spot and it is very difficult for us to say here
that whatever be the conditions there, they
should have proceeded or not.

On the question of sheds, fixatioas of
rates, etc,, I am in complete sympathy with
their suggestions and I shall pass them on
to the State Government.

So far as the arrangements at Seshnag
go, fuel was supplied by the State Govern-
ment to the pilgrims at Seshnag. That is
the information I have read out earlier.

SHRI ATAL BIHARI VAJPAYEE
(Balrampur) :  Next day, not on the same
day.

My information
1 have given the
(Interruptions )

SHRI K. C. PANT :
is that they did supply.
information that I have,

SHRI CHENGALRAYA NAIDU : It
was supplied the next day,

SHRI K. C. PANT : My hon. friend

took me to task for not independently ia- -

quiring into this and for giving him infor-
mation supplied by the State Govern-
ment. Uader our sys'em [ do not kaow
whether it would be right for me to divuige
information that I may get from my own
sources and to disregard the information
received from the State Government, You
can understand what confusion it will create.
(Interruptions)

1 would suggest that nothiog more
should be read in my statement than what
1 have said. [ have never said that my in-
formation contradicts the State Government’s
information.
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SHRI CHENGALRAYA NAIDU 1 He
has not said anything about the dead bodies,
Divulge the information about the dead
bodies at least,

SHRI1 K. C, PANT : The detailed infor-
mation that I have got this morning—1I have
checked it up also— is : 11 of them were
women and 5 are men—These are Yatris—
and two are local porters.

ot WA fAw (F99R) @ wew
TR, HEATE it § W wrEy g
A AT § | 9 & I & 9 T@
A g ivar T Al w
F@ N Afuw A Y A F
e ¥ gur § fr s T &
ag awasy " § & wweg arm ¥
gt e & ofcumeass Faw 15 @
A safw drdarh afs agt § R § s7
¥ wga Iav w I wiew Sl 9
T E | g A o eedisar 3N
[WHFLF

FEQ a1 ag AW ghwT Ay I
2 5 guem wive gf f& swfa 3wy
e, gex fouw 7€ ar a7 fe o€
FHATY JTAT AF 91 At A I¥ qET
g IS ¥ INF G A Y@ @R N
S ¥ aawrET T ) A e ¥ fE
7g T¥fa &1 weauw W & fag g
& g F1E Frfaw @ § a1 T A
@ Sa% fawrs w0 f fed) e &
a9y SRR AG A TE Y

drady ave g f At awar -
fraa #t gz ) from @i arelt § Wk
qg FTFT TXW & a9 ¥ 3w *<
£ qIE Y gHeATHl ¥ N Y A<y ¥
wEdt
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N aw gz fs vl § @
drare § mifed area ¥ A faar
fe st s W § SR saE gfgar
i § ardft wawa ag & fF wo@ A
e A ITUE A @ MET FT HEAT
FAY | TATFENR A F FTQUw @
qT Y |

F AN ot ¥ aga oeg & &9 WA
& f& IFA o arfedr 43 & ag a
sHifFssERas s dar @ Q)
g wad frawr aar 7 ag WA
Wy fafre A Smuafor & fgw
sraf g

¥ FgT § {5 ag AET R gTw
A% TEAT WX WX 7 /AT FT A6qqT
rtgﬁa‘#uggﬁmita‘té’r gt wfey
U g ag & B st N oo
srufrR A g & @R H
w5 s A gw gl & A ¥
AR I FEO § O FD griwd @<
¥ oo § atw w0F | a1 ag fear and-
NE & a9 g WH wfew atq w3
Y dare g7

w7 foaa & AR § S T S F
wifsa afare aei & % ag sos
oqF X W §, wiga gurfasr frar
TN ? I I gEA O AN WA §
o & omar § fe agt wro v fag max
oy § fr gt ot afgmn w3F aw
& § 1 fadwY & o arh wrd § Wi g
Tw Y ¥ed § 1 @ I off T g
) @ mw Al @ 99 &t e
w9 fag amgardY et @ e Rfeq gwa
feq afgm axx AT QA Y FfFm o
% 9T aT faw o, w%% gE g )
‘g I3 & AW ¥ fear A Ay
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wga war w14 § | g @A ¢ fe wng A
& A surT W FE § fw G qar &
A9 § W 9 afgar wow i § @ do
#ro 4T qrga g § arg Tfvear I @
T W ¢ | AT T o 9 oK wE
qF I A A AT w6 § ) w6 G
17 @1 g dar w1 Frgard & o
A7 w1 § f7 ag ara @ Y afgw )
¥ argar g fF GTHC A qgATET HIAT
afgq 1 oY w1 A § 9a%  afkar grel
#1 gunfaer 1 wnfgg Wik agt & dag
AT fasdy @ ged § H A4
ifaEl ®1 WA e w1 e
oY oY IR gur T g |

T WATAT FT WUHT 4 FA €F
T FT hEwT F0 fF N @ AR §
&I & g AT A% § e

Q% ATFHIG §O : 3 &7 ) 97 |

st e fawr @ @Y & wgm fE
W o F & gy W w9
Fg § fw aga & safeat ag@ W &
§ Wk gav ST gw 2aT § afag &
IMAT ATgaT 97 5 99 aRd | aRE
FAAY ? (wawwrr)

ot goor wow oy : ATy @eey A
&% qieifaw g 93Ty § 1 ag drdarfagy
1 9% § 1 g gt w8 w6
i fasg o frr it Y o i &
uwe Pt § 1 wwfa @ @ e grft
& 1 g wm ofs AT § ot A § ok

. ¥l B wgagr XN G A M S« Wi

wTet § &Y aga qEET o w3 §
T g nfg @ e 1 ag A @
ooy S g w7 owhr A g g
(swwwmn)
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soft oW we arew (TTTERY) AW
F ot & wgsw e A swAr gfa ¥
diwar & (s

& gour w7 o= ; fae AR qEE
# wfa wrams & wfe gav e @
sifa #Y &) ag 77 fF mit g W
qe g a1 foam § Gar vy w1 feafa §
wag

ot WA faw : &Y gfefoe -
T FUF A Fg7 91 N AN foew-
7k sfuwifal & faars sEad F@
& aX ¥ FE 97 I oA ADE A
St @ A8 2@ § Faw g AM A
A qIT FE FL IS AT )T AATF
fo ot & gor & w@m 5w ¥ g
qrdl @ 91 fF ITH @ N gy
ag - (ae)

Y BN WE TF . AT IZ JW Fa@Y
it @@ FL @ R A A & A
# FgA 9T 37 xauT ag) gArarfee |

wet aF gfefree el sTd

&1 ITET GHEA § TH 7@ ww & gfe-
firgs gAwAad FOF T 2E waTEEar

st AE i | gw A § ' -
¥ ¥ uFs A dard gf g fF A
Fedl F wiw w1 "

SHRI BEDABRATA BARUA
(Kaliabor) : Somehow it has been taken for
granted not only by the security side, but by
the Kashmir Government. It has been a
tradition for the Government there to orga-
nise the whole thing. This is an annual
procession which takes place only once in
the year. It can go there only in this time,-—
only for a month or so. A lot of charges
have been made regarding various things and
nobody has denied them, about the high
prices, about the delay and all those things,
and also about the failure of the medical

AUGUST. 19, 1970

Pilgrimage Mishap (CA) %20

staff and we are entitled to know whether
the Government money was well-spent.

On enquiry, I would like to know
whether afterall this is a proper enquiry ;
it may be all right for the Kashmir Govern-
ment to be satisfied with this enquiry ; the
Chairman himself is Minister of the Cabinet

‘and other Members are there ; the Tourism

Minister is there and also the Director of
Tourism is there,—the person against whom
the enquiry is instituied. So, what 1 would
suggest is that the Central Government it-
self should go into the whole matter. It
has to be considered whether everybody
can stand the strain of 13,500 feet or 14,000
feet in this month, especially. Particularly
there it is extremely cold, and I do not
know whether any permanent arrangement
could be made there, As far as 1 could
gather, Sheshnag area has snow for nearly
eleven months in the year, and no perma-
nent structure will remain there, and no
permanent structure can be maintained there
at any cost. So, would Goveroment exa-
mine whether all these matters could be
permitted in this way or whether some
better and new afrrangements could be
made to obviate the difficulties ? May I
know whether Government will examine
these things ? 1 would also like to know
the ages of those who died, The inquiry
should not bec merely an inquiry but it
should also involve an examination of the
whole issue whether this yatra which is
proliferating and becoming bigger every
year because thousands of people are join-
ing it, could be modified or changed so that
something better copld be done about it. -

SHRI K. C. PANT 1 As I mentioned
carlier; this was a human tragedy, for
which all of us in this House feel extremely
sorry, The arrangements that have been
made apparently need some correction,
Now, the State Government themselves have
appointed this committee. It is not with
a view to finding fault so much, Thero was
an assistant commissioner with this party ;
there was a medical team with the party.
I have already said all these things. In spite
of these things, this tragedy has occurred.
The State - Government themselves are most

_anxious that this should not happen - again

and thht the arrangements should, be ade-
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quate. There is no doubt about the State
Government’s anxiety in this matter, and it
is those very people who will have to make
these arrangements and improve these
arrangements. If it is their desire to go into
the matter and improve the arrangemcnts,
1 think the House should let them do it,
and it would not be right for the Centre to
interfere at this stage. If they would like
to have any assistance from the Centre,
of any type, that is different matter that can
be gone into.

MR. SPEAKER : Now, Papers to be
Laid on the Table.

SHRI S. M. BANERJEE (Kanpur) HE |
have to say something on the Order Paper.
Are you allowing me now or later ?

. WEaW WENAR ; HTT Y A7 AL 9
mf gk g
=it ®o Wlo WwAWT : gW W7 & FE
g, & fas ag g wgar g &

o e faw c q fae § R
fadga s &1
MR, SPEAKER 1 Half a minute could

be given on some day but not every day,
after the Question Hour.

&t ®o ®Yo wwt : & f¥zw FEwW
fis wmg gunk fag e frae & &0 &
qOX FW QAR gAE F i A fAdew
FT Aga g1 aga gfeww ¥ Ao
Rfe fois & ak & fewwm faar a1
g frfree< aeE wame [ & fag due
g, feT W1 M ArET Algr WY )
# argar § fr wfw et o) feemwa
o ge | YeeiEe fear Sy gl Qg
gwa ag Fet g e fees oo &
fag oo @ oy fafrees F o

TRETHAA § |

. vouw wgwa A SER I@gAT)

SRAVANA 28, 189 (SAKA)
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Y fir wx W AW gy gwe
feram ag 3% a1 7% W faq wwaw
£ | 92 97 SOF) 97 FT ¥, IqH AL
# ¥ gwar a1 |

ot ferawer o (FyEt) - AW ug;'
Fg1 a7 fis 9 w1 & way -

aTqq AR : AR 17 AT o,
afe o &% g fear aw & quwr fis
IGY SATTHT oA g Arvfy, FfwT e
oT 931 9gy § & 9@ Qfadm

Ultimately that will come and after that -
I shall give my decision.

SHRI1 S. M. BANERJEE 1 Let the Home
Minister make a statement.

wreqw W ¢ ffaore e & AR
H ¥ it A} *g awar | 9@ qg WM
aw Iq ¥@ g 1 o foawr W & oY
wEa F IR A wg @1 M g@9F fog

LN

st qo wto wwwt : & wrod ag Ay
98 T § | 0 e ol Faw ag §
f& max w71 ar fr i fafaeexr & amw
fafadrer s Jo 3, SR IEET N
a7 fgar o

TR WEAT : oW Ag WA a¥
IgH e“'ﬂ | T 1 cannot say anything
about that.

st adswe faw ;. MY oo Azt oF
w4 A% gearg faar § s oF wifer
wivd far & aw  gfmafed @
i Hfrg g we D Af Y- :

MR. SPEAKER : 1em sorry ; 1 have

not allowed that. It is a State matter.
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st o farwr : qeTgTETe gfvafedr
Hogfrm ga 1 1 ag Y gAEw § agrk
foarf & gy

MR. SPEAKER : No, no. Nothing that
he says will go on record.

SHRI JANESHWAR MISRA :**

ot vRAaw g : TE fgg gf-
afedl ¥z 1 § o} SO gAEgE AR @
mE o Fogem & @ Q@
&\ & a2 frr w0 A qww A Afgg
7g agt & ge o & qrreed #) a9g ¥
LR

weqw Wi ¢ § Wi & a #
®F E | IAF WA T TG

SHRI S. KUNDU (Balasore) : Are you
asking the Minister to make a statement ?

MR, SPEAKER :
the Minister.

st TadEs gmw T fgg
gfafe Fax A dsgw 1 F@Q
agel & Ak ¥ gR w Yoo A
g

weam wgEa : agt ) we gfeg
wd &1

st wEEe amaw  § aARE iy
gfafet F ax d Fg W g gt Two-
g wfm @ §) G afdeafa &
aQard wfrg gt § ™% ax § foen
woft T €

I will convey that to

MR. SPEAKER : May I request mem-
bers not to get up and mention matters
about which thére is no intimation to me ?
1 am not going to allow this.

12,38 brs.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER CENTRAL
Exc18sg RULES AND CUSTOMS ACT

THE DEPUTY MINISTER IN THE
MINISTRY QF FINANCE (SHRI K, R.
GANESH) : On behalf of Shri Vidya
Charan Shukla, I beg to lay on the Table :

(1) A copy each of the following Noti-
fications (Hindi and English versions) issued
under the Central Excise Rules ; 1944;—

(i) G.S. R.109 published in Gazette
of India dated the 25th July, 1970
together with an  explanatory
memorandum,

(ii) G.S. R. 1097 published in Gazette
of India dated the 25th July, 1970

together wlith an explanatory
memorandum,

(iii) G. S. R. 1111 published in Gazette
of India dated the 1st Auguat, 1970
together with an  explanatory
memorandum.

(iv) G.S.R. 1121 published in Gazette

of India dated the 1st August, 1970
together with an  explanatory
memorandum, [Placed in Library.
See No. LT—4001/70]

(2) A copy each of following Notifica-
tions (Hiodi and English versions) under
section 159 of Customs Act 1962 :—

(i) G.S.R.1112 published in Gazette
of India dated the 1st August, 1970
together with an explanatory memo-
randum,

(i) G.S.R. 1118 published in Gazette

of 1ndia dated the 30th July, 1970

together with an explanatory

memorandum, [Placed in Library.

See No. LT—4002/70]

MR. SPEAKER : The practice is to
send intimation to me in advance, He is a
new Minister. In future, he muat do ¢o,

** Note recorded.



